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NON DEPOSIT OF SERVICE TAX 
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Will the Minister of FINANCE be pleased to state:

(a) the amount of funds deposited by the municipalities/municipal councils in the central fund on account of service taxes from various
sources under customs and excise duty during the last three years; 

(b) the number of municipalities/municipal councils which have not yet deposited the amount collected as service tax in the central fund
in the country, State/UT-wise; and 

(c) the steps being taken by the Government in this regard?

Answer

MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S. S. PALANIMANICKAM) 

(a) to (c) : The information is being collected and will be laid on the Table of the House 
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